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ITEM NO.6+18 COURT NO.2 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s).2626/2025

APEX HEIGHTS PVT. LTD. Appellant(s)
VERSUS
RAM KISHOR ARORA & ANR. Respondent(s)

[ TO BE TAKEN UP AT 11:00 A.M. ]
IA No. 44221/2025 - EX-PARTE STAY
IA No. 44223/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
IA No. 44222/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES
WITH
C.A. No. 3724/2025 (XVII)
FOR ADMISSION
IA No. 35999/2025 - EX-PARTE STAY
IA No. 36001/2025 - EXEMPTION FROM FILING O.T.
IA No. 35998/2025 - PERMISSION TO FILE APPEAL
C.A. No. 3260/2025 (XVII)
IA No. 45186/2025 - EX-PARTE STAY
IA No. 44986/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
C.A. No. 2778/2025 (XVII)
IA No. 48215/2025 - EX-PARTE STAY
IA No. 48216/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
C.A. No. 2648/2025 (XVII)
IA No. 45410/2025 - EX-PARTE STAY
IA No. 45412/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
Diary No(s). 4654/2025 (XVII)
IA No. 45480/2025 - EX-PARTE STAY
IA No. 45481/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
IA No. 45478/2025 - PERMISSION TO FILE APPEAL
C.A. No. 3952/2025 (XVII)
FOR ADMISSION
IA No. 54677/2025 - PERMISSION TO FILE APPEAL
IA No. 54678/2025 - STAY APPLICATION
swpeoferNo, 2627/2025 (XVII)
XTrYNo. 44232/2025 - APPLICATION FOR PERMISSION
T, | No. 44228/2025 - EX-PARTE STAY
IA No. 44229/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
C.A. No. 2662/2025 (XVII)
FOR ADMISSION




IA No. 45812/2025 - EX-PARTE STAY

IA No. 46263/2025 - INTERVENTION/IMPLEADMENT

IA No. 46983/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 45815/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

C.A. No. 2240/2025 (XVII)

----- FOR ADMISSION

IA No. 36569/2025 - EXEMPTION FROM FILING O.T.

C.A. No. 2598/2025 (XVII)

IA No. 43704/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

C.A. No. 3498/2025 (XVII)

FOR ADMISSION

IA No. 57160/2025 - STAY APPLICATION

Diary No(s). 5072/2025 (XVII)

IA No. 100972/2025 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS

IA No. 100965/2025 - EX-PARTE STAY

IA No. 100966/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 100967/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 100969/2025 - PERMISSION TO FILE APPEAL

With

CIVIL APPEAL Diary No(s). 27385/2025

IA No. 186532/2025 - CONDONATION OF DELAY IN REFILING/ CURING THE
DEFECTS

IA No. 186528/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 186531/2025 - EXEMPTION FROM FILING O.T._

Date : 13-08-2025 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE SURYA KANT
HON'BLE MR. JUSTICE JOYMALYA BAGCHI

For Appellant(s) Mr. Brijender Chahar, ASG
Mr. Gudipati Gayatri Kashyap, Adv.
Ms. Apoorva Pandey, Adv.
Mr. Rose Verma, Adv.
Mr. Rahul Yadav, Adv.
Ms. Manisha Ambwani, AOR

Mr. Ronvijay Gohain, Adv.
Ms. Anam Ahmad, Adv.

Mr. Ravindra Kumar, Sr. Adv.
Mr. Vipin Kumar Saxena, Adv.
Mr. Shivam S., Adv.

Mr. Binay Kumar Das, AOR

Ms. Priyanka Das, Adv.
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Neha Das, Adv.
Shivam Saksena, Adv.

Vibha Dutta Makhija, Sr. Adv.
Akash Chatterjee, AOR

Rudreshwar Singh, Sr. Adv.
Sumit Srivaastava, AOR
Karmveer, Adv.

Kumari Supriya, Adv.
Abhishek, Adv.

Ashish Kumar, Adv.

Palash Singhai, AOR

Pragya Prakash Upadhyay, Adv.
Harshal Sareen, Adv.

Dhruv Mehta, Sr. Adv.
Lokesh Malik, Adv.
Shubham Jain, AOR
Atika Chaturvedi, Adv.
Keith Varghese, Adv.

Ritwik Parikh, AOR

Ranjit Kumar, Sr. Adv.

S. Niranjan Reddy, Sr. Adv.
Amar Gupta, Adv.

Pranav Tanwar, Adv.

Anirudh Vvats, Adv.

Divyam Agarwal, AOR

Suvigya Awasthy, Adv.
Sameer Jain, Adv.
Vivek Joshi, Adv.
Deepesh Raj, Adv.
Nishant Pandey, Adv.
Shubham Kashyap, Adv.
Soayib Qureshi, AOR

Ramji Srinivasan, Sr. Adv.
Nikhil Mehndiratta, Adv.
Nidhisha Choksi, Adv.
Amrit Bhatia, Adv.

Arjun Bhatia, Adv.

Shefali Munde, Adv.

M/S. Dua Associates, AOR

Shyam Divan, Sr. Adv.
Siddharth Bhatli, Adv.
Dinesh Kumar Garg, AOR
Abhishek Garg, Adv.
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Ms. Lashita Dhingra, Adv.
Mr. Dhananjay Garg, Adv.
Ms. Anu Khuswaha, Adv.
Mr. Vushal Gosain, Adv.
Mr. Bhupendra Premi, Adv.

Ms. Prachi Johri, AOR

For Respondent(s) Mr. V.Giri, Sr.Adv.
Mr. S.B. Varma, Adv.

Mr. Sumit Srivaastava, AOR

Ms. Vanita Bhargava, Adv.
Mr. Ajay Bhargava, Adv.

Ms. Wamika Trehan, Adv.

Mr. Siddhant Kumar, Adv.
For M/S. Khaitan & Co., AOR

Mr. Abhishek Manu Singhvi, Sr. Adv.
Mr. Shyam Divan, Sr. Adv.
Mr. Siddharth Bhatli, Adv.
Mr. Dinesh Kumar Garg, AOR
Mr. Bhupendra Premi, Adv.
Mr. Abhishek Garg, Adv.
Ms. Lashita Dhingra, Adv.
Mr. Dhananjay Garg, Adv.
Ms. Anu Khuswaha, Adv.

Ms. Khyati Jain, Adv.

Mr. Vushal Gosain, Adv.

Mr. Brijender Chahar, Sr. Adv.

Mr. Gudipati Gayatri Kashyap, Adv.
Ms. Manisha Ambwani, AOR

Mr. Gudipati G. Kashyap, Adv.

Ms. Apoorva Pandey, Adv.

Mr. Rose Verma, Adv.

Mr. Rahul Yadav, Adv.

Mr. Krishnamohan K., AOR

Ms. Dania Nayyar, Adv.

Ms. Priya, Adv.

Mr. Chaitanyashil Priyadarshi, Adv.

Mr. Mareesh Pravir Sahay, AOR
Mr. Vikash Malhotra, Adv.

Ms. Yaman Verma, Adv.

Ms. Chitra Chanda, Adv.

Mr. Kartik Virmani, Adv.

Mr. Tushar Ranaut, Adv.

Mr. Nitin Mishra, AOR
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Raju Ramachandran, Sr. Adv.
0. P. Gaggar, AOR
Sachindra Karn, Adv.

Vikram Aditya Narayan, Adv.

Nakul Dewan, Sr. Adv.
Kanika Singhal, AOR
Richa Tripathi, Adv.

Navin Pahwa, Sr. Adv.
Devansh Srivastava, AOR
Ankit Banati, Adv.

Navin Pahwa, Sr. Adv.
Luv Virmani, AOR

S.k.pal, Adv.
Arnab Pal, Adv.
Sunil Kumar Sharma, AOR

Saurabh Mishra, Sr. Adv.
Sunil Mathews, Adv.
Mohit Arora, AOR

Pooja Mehra Saigal, Sr. Adv.
Rajesh P., AOR

Arpit Dwivedi, Adv.

Manmeet Singh Nagpal, Adv.
Sakshi Kapoor, Adv.

Palash Singhai, AOR

Krishnamohan K., AOR

Dania Nayyar, Adv.

Priya, Adv.

Chaitanyashil Priyadarshi, Adv.

Navin Pahwa, Sr. Adv.
Devansh Srivastava, AOR
Ankit Banati, Adv.

Aditya Narayan Tripathy, Adv.
Kedar Nath Tripathy, AOR

Navin Pahwa, Sr. Adv.
Luv Virmani, AOR

Mareesh Pravir Sahay, AOR

Sangeeta Bharti, Adv.
Gunjan Asharma, Adv.
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Mr. Harshal Kumar, Adv.
Mr. Vivek Kumar, Adv.

Ms. Sanskriti Mishra, Adv.
Mr. Kumar Mihir, AOR

Mr. Himanshu Shekhar, AOR
Mr. ML Lahoty, Adv.

Mr. Arvind Kumar, Adv.
Ms. Siddhi Bohra, Adv.

Ms. Aakriti Jain, AOR
Mr. V.K. Sharma, Adv.
Mr. Shanker Chhabra, Adv.
Ms. Aishwarya Jain, Adv.

UPON hearing the counsel the Court made the following
ORDER

List on 04.11.2025.

(SATISH KUMAR YADAV) (PREETHI T.C.)
ADDITIONAL REGISTRAR ASSISTANT REGISTRAR
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